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PROCUREMENT OF GROUNDNUTS 

 
59.  SHRI RAHUL KASWAN: 
 

Will the Minister of AGRICULTURE AND FARMERS WELFARE   कृ�ष एव ं�कसान क�याण मं�ी 

be pleased to state: 
 
(a)  whether the Government has started the procurement of groundnuts in the country at 
Minimum Support Price by fixing a ceiling of only 25 quintals per farmer;  
 
(b)  if so, the details thereof along with the details of procurement of groundnuts during 2016-
17 State-wise and procurement Centre-wise;  
 
(c)  whether the Government proposes to pay the farmers timely for groundnut procurement 
and to pay them interest in case of delay, if so, the details thereof, if not, the reasons therefor;  
 
(d)  whether in Rajasthan only 25 quintals per farmer is being procured and it is proposed to 
raise it to 100-150 quintals per farmer; and  
 
(e)  if so, the details thereof, if not, the reasons therefor? 
 
 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE 
 

कृ�ष एव ं�कसान क�याण मं�ालय म� रा�य म�ंी     (SHRI PARSHOTTAM RUPALA) 

 
(a) & (b):  There are no ceiling for procurement of groundnuts at Minimum Support Price 
(MSP) from individual farmers under Price Support Scheme (PSS). However, to safeguard the 
interest of small and marginal farmers, a limit of 50 bags (50 kg. each) from one farmer in one 
day has been fixed for procurement under PSS. During the Kharif 2018-19 season, groundnut is 
being procured under PSS. The details of procurement of groundnuts during 2016-17 State-
wise and procurement Centre-wise is at Annexure-I. 
 
(c):  The payments to the farmers under PSS are made by the procuring agencies within 
three days of purchase of their produce strictly through Real Time Gross Settlement 
(RTGS)/National Electronic Fund Transfer (NEFT) and account payee cheque. 
 
(d) & (e):  Procurement under PSS in the state of Rajasthan is being carried out as per the 
prescribed guidelines of PSS. 
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